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LigNrre Ongs (MnangG)

*440. Shri Balakrishnan: Will the
Minister of Prodaction be pleased to
state:

(a) whether the mining scheme of
lignite ores is in operation in the
South Arcot district of Madras State;

(b) whether the mining scheme is
in the experimental stage; and

(c) whether the Central Government
have given financial aid to the Madras
Government for the scheme?

The Minister of Production (Shri
K. C. Reddy): (a) and (b). The State
ided to under.

ther the deposits could be worked or
not.

(c)Yea.intheshlpeofahud
heavy excavating machinery
working the scheme.

DispLAcEp FPERSONS rRoM EasT
PAKISTAN

*441. Shri Meghnad Saha: (a) Wil
the Minister of Rehabilitation be apl-s-
ed to state the total number dis-
placed persons who have arrived . in
West Bengal from. East Pakistan dur-
ing the months of August, September
and October. 1952 and what arrange-
ments have been made by Government
:?r _’their ice and rehabilita-
on?

(b) What are the camps
they are being sent?

to which

(c) Have any arrangements been
Enadle ctet.:lr enumer%teif:wﬂ;: number g
ispla persons (s} to separal
professional groups and to provide
them with work in accordance there-

with? \
(d) Have any uf the displaced
persons arriving this month been sent
out of Bengal, and if so, what are the
States and places to which they have
been sent? )

The D m.nt
thon [ . J. K, Bhonsle):
1,86.226° persons,

(ii) Destitute displaced persons- are

first taken to camps where doles for
mal.ni:emm:e

Rehabilita-
(a) (D

sltes as the ca may be, and, provided
with work against wages tead of
doles, Dldplnced persons in

- outside camps are also given rehabfli-
totion facilities: amﬂgs ‘to various
schemes
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(b) A statement giving the location
of the camps is laid on the Table of
the House, [See Appendix II, an-
nexure No. 52].

(c)Yes,mso!ara:displacedns-
sons im camps are concerned.

(d) Yes, Charbatia in Orissa and
Ghazidah in Bihar,

Coconur OmL w
*442 Shri K. C. Sodhia: (a) Will the
Minister of Commerce Industry
oil
1950-51and195152’

: (b) When was the import duty on
coconut ofl reduced last?

(c) What was the rate of reduction?

- {(d) What was the total loss caused
to exchequer due to this reduction?

The Minister of Commerce = Shri

l.tnrhr). {a) The quantities im-
ported were:—
1950-51 ...... 43,75.271 gallons.
1951-52 ...... 69,93,766 "

(b) 24th November, 1951.

(c) The standard rate of duty was
reduced from 35 per cent. ad valorem
to 31} per ceat. ad valorem and pre-
ferential rate from 25 per cent. ad
valorem to 21 per cent. ad wvalorem.
Turther the additional import under
the Finance Act, 1951, at the rate h‘l‘
25 per cent. of the normal import duty
was also withdrawn,

(d) There has been no loss in re-
venue so far. On the contrary, the re-
venueh&smmupasaresu.ltofh-
creased imports.

Kumm.l.i._s_nn-sruu YARN
*443; Shri- Basappa: Will the Minis-
of Commerce and Industry he
pledsed to state:

(a) whether it has come tp the notice
nf Government that Khadi s worth
several lakhs and h yarn
worth Rs, 20 lakhs were lylng unsold
recently in Madras State;

(b) whether it is a :fact that about

,000 spinners engaged in Khadj pro-
rlunion under the aefis of the lladras
Government are now ‘without employ-
-msent; and -

{ec) if so, what action has been takgn
by Government in these matters? .

E Minister of Cotmmerce (S
wkar): (a) and (b). Gow
ment are aware that th
accumulations of Khadi stocks in the





